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 (2)  A  copy  each  of  the  fvyllowing
 Notifications  (Hindi  and  English  ver-
 sions)  under  sub-sectio  (5)  of  section
 7  of  the  Indian  Telegraph  Act,  1985:—

 (i)  The  Indian  Wireless  Telegraph
 (Amendment)  Rules,  1975
 published  in  Notification  No.
 G.S.R.  2286  in  Gazette  of  India
 dated  the  23rd  August,  1975.

 (ii)  The  Indian  Telegraph  (Fourth
 Amendment)  Rules,  1975  pub-
 lished  in  Nottlication  No
 G.S.R.  468(E)  in  Gazette  of
 India  dated  the  28th  August,
 1975.  [Placed  in  Library.  See

 No.  LT-10024/76].

 ALUMINIUM  (CONTROL)  4TH  AMENDMENT
 ORDER  1975,  NOTIFICATION  RE.  AMEND-
 MENT  To  28  SCHEDULE  TO  MINES  AND
 MINERALS  (REGULATION  AND  DI'VFIOP-
 MENT  ACT,  REVIFW  AND  ANNUAL  REPORT
 or  BHAkKA1  Goup  MINES  1  FoR  17S.
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 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  STEEL  AND  MINES
 (SHRI  SUKHDEV  PRASAD):  Sir,  I
 beg  to  lay  on  the  Table—

 (1)  A  copy  of  ताह  Aluminum  (Con-
 trol)  Fourth  Amendment  Order,  1975
 (Hindi  and  English  versions)  published
 in  Notification  No,  5.0.  446(E)  in  Ga-
 zette  of  India  dated  the  25th  August,
 1975,  under  sub-section  (6)  of  section  3
 of  the  Essential  Commodities  Act,  1955.
 {Placed  in  Library.  See  No.  LT-

 10026  76].

 (2)  A  copy  of  Notification  No.  G.S.R.
 584(E)  (Hindi  and  English  versions)
 Published  in  Gazette  of  India  dated  the
 13th  December,  1975  making  certain
 amendment  to  the  Second  Schedule
 to  the  Mines  and  Minerals  (Regulation
 and  Development)  Act,  1957  under
 sub-section  (1)  of  section  28  of  the
 said  Act  [Placed  in  Library.  See  No.
 LT-10027/76].

 (3)  A  copy  each  of  the  following
 Papers  (Hindi  and  English  versions)
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 under  sub-section  (1)  of  section  619A
 of  the  Companies  Act,  1956:—

 rey  Review  by  the  Government  on
 the  working  of  the  Bharat
 Gold  Mines  Limited,  for  the
 year  1973-74.

 (a)  Annual  Repoct  of  the  Bharat
 Gold  Mines  Limited,  for  the
 year  1973-74  along  with  the
 Audited  Accounts  and  the
 comments  of  the  Comptroller
 and  Auditor  General  thereon.
 [Placed  in  Library.  See  No.
 LT  10028/76].

 ANNuAL  REPORT  OF  EMPIOYEES'  P.F,
 AND  FAMILY  PENSION  ScHEME  Yor  1973-
 74,  CORRIGENDUM  TO  NOTIFICATION  No.
 G.S.R.  1184  paTep  2-11-74,  NotirrcaTion
 UNDER  EMPLOYEES’  P.F.  AND  FAMILY
 Pension  Act  ano  Coat  MINES  FF,
 FAMILY  PENSION  aNp  Bonus  SCHEME

 ACT

 SHR]  H.  M.  TRIVEDI:  Sir,  on  be-
 half  of  Shri  Balgovind  Verma,  I  beg
 to  lay  on  the  Table—

 (1)  A  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  on  the
 working  of  the  Employees’  Provident
 Funds  and  Family  Pension  Schemes,
 for  he  year  1973-74.  [Placed  in  Lib-
 rary.  See  No,  LT-10029/76].

 (2)  A  copy  of  Notification  No.  G.S.R.,
 2529  published  in  Gazette  of  India
 dated  the  11th  October,  1975  containing
 corrigendum  to  Notification  No.  GS.R.
 1184  dated  the  2nd  November,  1974
 under  sub-section  2)  of  section  7  of
 the  Employees’  Provideat  Funds  and
 Family  Pension  Fund  Act,  1952,
 (Placed  in  Library,  See  No.  LT-
 10030/76].

 (3)  A  copy  of  the  Equal  Remunera-
 lion  Rules,  1975  (Hindi  and  English
 versions)  published  in  Notification  No.
 G.S.R.  530(E)  in  Gazette  of  India  dated
 the  18th  October,  1975  under  sub-sec-
 tion  (3)  of  section  13  of  the  Equal  Re-
 muneration  Ordinance,  1975.  [Placed
 in  Library.  See  No,  LT-10031/76].


